QA-894/99,
MA-860/99,
0A-1017/989,
MA- 926/99.
OA-1318/99,

New Delhi this the |4} day of septem

B

T,

=

£23
St

At

MA-731/99, with OA 908/99, OA-778/99  MA-744/995
MA-745/99, OA-787/9%, OA-801/99, OA-B811/99 MA-718/
-790/89, OA-B62/99 MA-B15/99, DA-B77/99 MA- as?fyg

MA-BS0/99, 0A-898/99 CP 224/99 MA=851/99, O0A-908/ ,
0A 953/99 MA-893/99, OA-955/99, OA-998/89 MA- 907499,_¥;,

0A-1020/99  MA-916/99 OA=103 /99, .0A-103
OA-1246/99 Ma-1101/99, - DAZIZEB/995%
OA-1415/99 : 2 iR

Hon ble Shri S.R. Adige, Vice Chairman LA)
Hon ble Shri Kuldip Singh, Membek (3)

smt. Vijay Kumari w/o Sh. M, Kafﬁl&m
r/c WZ-1326,Nangal Raya, Near ﬁanakpun
D Block, New Delhi. S

r/o 2/144, Geata Colony.
Delhi.

Mr. Anil Kumar s/o Ram Pal Siﬁdh; :
r/o H-6, Radhnypuri. krishna'iNagar,
Delhi. i o

Ms Usha d/o late Shri M L.Mafgali®
r/c 1168, Gulabi Bagh,Delhi., =~

Ms Sonia Dawar d/o Sh. V.K, Dawar; e
r/o No. 4, Malka Gahj, A ‘
Delhi, : R

Ms Kusum Lata d/o Balbir Singh,
r/o C-41, Karampura, New Delhi.

Ms Neeraj Malik w/o Shri R.P. Malik,
r/o WZ 659, Sadh Nagar, S
Palam Colony, NewDelhi. o -

Ms Mamta Vashishat d/o Shri T.R"Vashishat.
r/o 24~A, Laxml Garden, -
Nazafgarh, New Delhi. i e

Shri Raj Singh s/o Shri Gian Chand‘
r/o 45, Chirag Delhi, o e
New Delhi - 17, : o
Shri Rakesh Sharma s/o Shri J.L, Sharma.
r/o 444 Chirag Delhi, 20 )
New Delhi - 17.. : n’, B

Ms Mukesh Dahya w/o Sh. Lokender Singh.
r/o D-5, Satyawatil Nagar,

Delhi. _is..Applicants

Versus

0ld Seoretarlatbibelhi
pelhi..




Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
. R/o 4/2724, St. No.S, Bihari Colony,
E Shahdara, Delhi-32,

ASLEL Saini w/o.Sh.- Dinesh Saini,
Aaa

%394 Kabul Lines,
‘g‘—'\. d b -
=can

i

]

tt.

.‘fégRajgsh“Kumar Sharma s/o Sh, R.K. Sharma,
AR/ 0 A1/
= \

Nagar, Delhi-25; -

MohdZAtriq Khan s/o Mr. Akbar Ali Khan,
:R/0:D=148. Abul Fazal Enclave,
mia:Nagar, Delhi-25, -

L

j“Ms._yandana Gupta w/o Sh. Dinesh Kumar,
~R/C:A/56B Phase-1I Ashok Vihar,
vqf-ipelh1;527;

@gnséfﬁiid&ia Gupta d/o Shri D.V.Gupta,
R/0<14-D/E Chajjupur Colony,
aburpur -Shahdara,

%07 TDelhis3z,.

< = -Ms. Anju-Baja3 d/o ShFi C.B. Bajaj,

. R/o D-II A/15A Janak Purj,
. New-Dlehi+58.

:Séﬁjay Kumar s/o Gajraj Singh,
.R/0 255 Pitampura Village,

Ms. Sunita Sharma d/o Shri B. K., Sharma,

R/o 161/2 Thomson Road Railway Colony,
New Delhi.

5.2 . Ms. Deepa Aggarwal w/0 Sh. Rajesh Aggarwél.
g R/o 1076, Maruti Vihar,
AL Chakarpur, Gurgaon,

S Ms.-Mémté'Saroha w/o Sh. Rajiv Kumar,
oo - -Rfo B-7 Krishi Vihar,
: New Delhi-48.

el Ms.‘Saiya Sharma w/o Shri Deepak Sharma,
- R/o F-16, Ward-1I, Mehrauli,

New Delhi-30. ++..Applicants

~

Versus

overnment:iof. NCT .of Delhi
sIhroughithe:Director of Education, Delhi
Pld Seoretariat, .

¥

: * }Del hi TR

=3

i,
N

++.Respondents
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Ll DA _1017/99

Mrs. Meena Arora w/n Shri Ved Parkash,
- R/o 1959 Outram Lines,
} : Kingsway Camp, Delhi, ... Applicant

T T e Versugaféfﬁ'
1. Govornmont of NCT Delhi -
through its Chief Secretary,
5, Sham Nath Marg,
Delhi.

j ‘ 2, Director of Education, ST

, ' Govt. of NCT Delhi, '

: S5, Sham Nath Marg,
- Delhi-5¢4,

QA 894 of 1999

, o 1. Ms. Shallu Gupta w/o B. B T&yal.
- A R/0 460/B Azadpur. Delhi=33,

2. Ms. Munni Gupta w/o Sh. Rewatihkaman.
R/o J-80/6 Pandav Nagar, '
Opp. Mother Diarvy, :

- Pelhi-97, . :
=3
3, Anil Kumar s/o Shri Munshi Ra
R/o 88zZ-A, Lampur Road, T e
Banker, Delhi. - =
o 4, Ms. Seema Garg d/o Shri V., P. Garg, o

R/o D-37, R.,P. Road,
Adarsh Nagar, Extension,
Delhi-33,

.5, Ms. Sudesh w/o Sh. C.M. Arva,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85,

6. Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 164 Tarur Enclave,
Pitampura, Delhi,.

o Ms. Gurvinder Jeet Kaur

F . R/o 671-B, New Township Badarpur,
i New Delhl 44,

Ms. Neeta Pant w/o Sh. Anil Pant

R/o BG-SA/14D, Paschim Vihar.
New Delhi, '

Mahendra Nath Jha s/o Shri B.D. Jha,

R/o B-478 Timarpur Delhi Admh Flats,
Delhi-54, :

Ms. Dinesh Kumari w/oAQ% NaFeﬁdéF>Si
R/o D-101- Yadanagar. R :
Delhi-42, . _ - ' .

i

Ms. Lathesh w/o sh. san:

R/o Village & P.D, Majr_
Delhi- -81. Sl




SRR

SRV IO a0 e S

st

42
R

R

P
5 et
-

Ry
PO

16, _

17.

8.

19‘

20.

24,

21.

Yunus Khan s/o Sh. Nanney Khan;
R/o K-64 Abul Fazal Enclave
New Delhi—ZS(

Ms. Jyoti Rawat d/c Sh. B.S.Rawat,
R/o G-7/294 Sector-16, . oo
Rohini. Delhi 85, .
Manish KumarABansal s/oPSha
R/o C-450 Saraswati Viharihe
Delhi-34,

surender Kumar s/o Sh. Raghunath,
R/o 555 Gulabil Bagh,
Delhi-7.

Ms. Monika Mukhya d/o Sh T, C.sMUKhVa
R/o 1216-A Rahi Bagh,
Delhi-34,

Ms. Suman Nagpal d/o,‘h 3%
R/o 24-110 West PatelTNaghP
New Delhi-8.

Ms. Vidisha Sharma w/o Sh’,Akash Vashishaﬁ,
R/o A-107 Shahkar GArdeh gi ‘
New Delhi 18. .

Ms. 1tika d/o Shri Pritam bag?,
R/o 113-A, B.C. Block.
Shalimar .Bagh,

New Delhi,

Ms. Saroj Bhatia s/o Sh Gokui-Chand
R/o 114-E, St, No.7 , . "%
East Moti Bagh, i
Sarai Rohilla, L -
New Delhi-7. . -

Ms. Meenakshi w/o Shri Mano; Wadhua,
R/o 203/1, Pkt. A.3, Sector 7; Rohini
Delhi.

Ms. Rashmi w/o Shri A K‘“Sharma,
R/o 591/3 Mehrauli
New Delhi-30.

Ms.” Vimlesh w/o Sh.-B .C‘§hafma. L
R/o 86/3, Sector-I, Pushp yihar,
New Delhi, ,A5 -

Ms. Sushma Chaushan d/o. Bhirt - Lalia PFashaB;
R/o 97-D,.Sector-1v; B, KaS..ﬁarg; N
New Delhi-t, o S

Sh. Vihod Bharti s/o Sh; Devi, bass,
R/o C-408/A St.No. 17. Bhajahpura, .. ..
Delhi-53. IR

Rajesthashishth s/o hr-¥82
R/0 14. Bhai Parmanand-dgloh

Delhi- 36.



. Versus
3

Government of NCT of Delhi
Through: The Director of Education,
0ld Secretariat, Delhi.

Delhi,

Mrs. Adarsh Sharma w/o Sh%i;E.L.
R/c E-151-F Ashok Vihar,” Phase-I
- ' Pelhi-S2,

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn,
0ld SEcretariat, Delhi.

.3
R

o) 99

Ms. Bhawna Munijal

K-231-32 Jahangir Puri,
New Delhi.é

«. - Versus

~ 1. Government of NCT of Delhi: . - . .. 3
: The Principal Secretary (Education), = - -~
0ld Secretariat, ’ -
Delhi.

; 2. Director of Education,
h Directorate of Educatioin, A R
‘ Govt. of NCT of Delhi, o - -
. Nld Secretariat, o '
" Delhi.,

3, Dy. Director of Education,
District North West,
Hakikat Nagar,

. -New Delhi, . f: .+ Respondents

DA 1415/99

e -

ne Mrs. Dimple Anand d/o Sh. Shyam Lal Anandg‘.
: School G.G.S.C., S.U. Block, et
.~ Pltampdra, Delhi,

Versus

LA R
FETVREN N

v | _ Government of NCT Delhitthrough

The Director of Education, Directorate of Education,
0ld Secretariat,

Delhi-54, _++.Respondents, -

T

- .. ~ -

18/9 . A

N P

ppafiMé. Meenakshi d/o Shri'dﬁ_Prekééﬁ;
. . 2R/0_WE-626 Nangal Raya, % Tt
- New Delhi.
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1. Govt. of NCT of Delhi through
Director Education
7 (01d Secretariate),
) Delhi.
2. Deputy Director of Education.
District South, Defence calohv;

- New Delhi. - e

Smt., Pushp Lata w/o Sh. Yogesh Kumar,
R/0 U-134 Vijay Nagar, Lampur Road,
Narela, Delhi-40.é

1'
its Chief Qecretary,
5, Shamnath Marg Delhi.
. 2, Director of Education,
i Directorate of Education, ..
s K Cld Sectt., Delhi.
IR P Deputy Director of Education
S (North West District) .
- B Hakikat Nagar, Delhi. ;
wioo, e ae -
EE R N 4. Principal,
T } Sarvodaya Kanya Vidayalaya,
' - ' Bakhtawarpur, Dellhi,
£ . ‘
S OA 787/99
i

Miss Mamta Ahuja

Ex, TGT Delhi Admn. .

‘; R/o J-11/71A, Rajouri Gardpn.
‘ an Delhi.

A Versus

: Govt., of NCT of Delhi, = .-
& - through its Chief Secretary,
- 5, Shamnath Marg, Delhii.

P E ]

3

R UL e v N
Rl )
. .

v

2. Director of Education, 4.4 o
: f 0ld Sectt.,i*Govt. of NCt “oF Bi b
: Alipur Road, Delhi. rﬁ-“
QA 9098/99

, i . - Rajesh Khaneja s/o A.C. Khaneja,
I < .. r/o SD, Ravi Appts., i
PR v1kaspuri. Delhi. : '
IR CHE : AT
& o L 2. Bimla d/o Karan Singh,.
T r/fo F-108/1, Sadh- Nagar II.

. ' . New Delhi.
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1.

13.

14,

15.

Shashi Gangwar d/o R.S. Gahgwar,
r/o 85, Sahyog Apot..Mayur Vihar,
Delhi.

Ruchi Jain d/o K.S. Jain;...
r/o A-4-5%8, Sector 16
Rohini.roelhirws Bt

Monika d/o Kuldeep Radiiai
r/oM-14B Meterological Comolex, ‘
Lodhi Road, New Delhi. : -

Net Ram s/o BRansi Lal,
r/o K-386, Mangolpuri.
Delhi.

Uttam Nagar. New Delh'

r/o A-229, New Ranjeef'
Near Qatyam Cinema, New. DelhA

r/o 1/225/9 Chiranjla
Sadar Bazar, Delhi Cantf
New Delhl.

r/o E- 52, Jamia Nagar,

Khuwaid-ur-Rehman Khan - = .
s/o Mufeez-ur-Rehman, .. ;
r/o 2C Gafoor Nagar, Jamis Nadar,.
New Delhi.

Sushila Devi d/o Rameshwar Dayal Sehrawat,
r/o B-6/31-32, Sector no. 17,

Rohini Delhi. T o
Sonika Dudani d/o Ramesh. bddéﬁi,
r/o 128B, Sunlight Colony;

Ashram, DDA Flats. New™ Dnlhi
Dinesh Kumar s/o Vijender kumar,
r/ol 7/11, Yudhishter Gaiiy .~
Vishwas Nagar, Shahdara;-Delhii_‘ S

Samina Begum d/o syed Hu“séih‘ DR
r/o 192/2A zakir Nagar,® New Delhi.-f;An‘

Versus
Govt. of NCT of Delhi,

through Director of Eduaaffﬁﬁ?
Direotprate of Educaﬁép {e)
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N DA 1246799

P I, Miss Shalu Sharmad/c B.D.Sharma,
Lo r/c /772, Rishi Nagar,
Shokur Pur, Delhi.

r/o A 56. New Friends Colony,
Mundka, Delhi.

3. ' Miss Rakhi d/o Yoginder Nathvaid,
r/o 21/65, 0ld Rajinder Nagar,
New Delhi. -
4, Mrs. Manju Ranil Sharma w/o Ram Dhan Sharma, -
r/o 10196/3, Jhandewaca Mandir. g
Paharganj, New Delhi, . LR
5. . Miss Asha Kukari d/o Harish Chander.
r/fo J-19/A, Ramesh Nagar, P v s
New Delhi. 'if”"_“ -l

o 6. : Mrs. Usha Kumari w/o Harish-Chandet;,
LoEE : , r/fo J-19/A, Ramesh Nagar,
a New Delhi, -

S Mrs. Shakila w/o Naveen Kumar;
: - r/ocl B-78, Sharda Puri, ..
New Delhi.

r/o 28A, Kalkaji, New Delhi.
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r/o A-2/32, Rajourl Garden,
New Delhi,

1

10. Reena Malawliya w/o H.L. Malwli?a,
r/o 98, Premgali No. I,
Kotla Mubarikpur,

1. Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/fo B.No, 7, Q.No: 4,
Type-I1I1, CRPF Jharoda Kalan,
3 New Delhi. ) .

Geats 2 AR (e T SN

\'(
AL
.

12. Anupam d/o Joginder Kumar
r/o N-556, Sector 9, B
R.K.Puram, New Delhi.

13, Pratibha Chahard/o Sher Singh chahar."
r/o Type I1I11/40, North West,
Motil Bagh, New Delhi,

AR 'Y Jay Krishna Jha s/o S.Mahanth Jha.
o r/oshri Lal Bahadur S.S.VI,,

- v . Dyapitha, Katwaria Saria, r

i ‘\ . " H.S.R., No. 334 New Delhio’D'c-'ﬁ; N

AN

; y 15, Raj Rani Dua d/o Ishwar Dutt Dua. i
N ! e r/o 49/3B, Sector - II, DRI >
: DIZ, Area, New Delhi. oo
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Fuchira Joshi dfo
4 /3p, Sector

LA ea,

il es
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Ashok Klimar

Marn i
‘r,/o
Nzl

arm
Vishal Colony;

i, Nangloi,New Delhi,.
Chowdhary
T (Hindil, G,
Mziiigolog 1,

RVES,
Delhi,

£E.,K. Puram,

.....

I1, New

~)

~N

. Shreesht Kumar Jha s/o Yog Narayan
_r/o Sanskrit Vidyapeeth, New Delhi.
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ot Delhi,
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1. Ms. Mukesh Kumari d/c Shri
: r/o V-185/%, Arvind Negar,
Lhonda, Delha.

N

Ms
r/o
New

Raiju Malhotra d/co D.L.Malhotra,
C3A/101C, Janakpuri, '
Delhi.

(A

Mz Monid
r/o 190,
Ayadpur,

h}

Ms Hemantl w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi,

M= Anjana Gauba w/o
r/o 18-C, MU Block,
- Delhi.

e

Gauba,

C.S.
Pitampura,

s/o Mr. Salamat Khan,

Jha,
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i Ms Hemizta a
';,) r/o W72-4=E. gip
Janakpuri, New Delhi.

? Ms Fajuwa
r/o MIG ¢ -

QSeﬁtor

S T winod KTumar Chaubey;s/e RR. Chaubey. T
) r/o B-724, Jahangiropuri,
Delhi.

9, Dinesh Kumar Jha s/oH.B. Jha,
r/o 1938 Sector 1V,
‘ Tt Pushp Vihar, New Delhi.
10. Ms Sumal lLata d/o K.S. Bhardwaj,
...rfo village Mubarakpur Dabas
g P.0. Ramikheda, Delhi. ... Applicants
versus

Govt. of NCT of Delhi through

iemew . .¥he Director of Education, -
~ ' . 01d Sectt, Delhi. .. : . Respondents

QA _1020/99

1. Smt. Meena Kumari,
TGT (N.Science),
£.R.888 K-I1, Mangol Puri,
Delhi,
? Smt . Savita Dabas
TGT(N. Science ), SKV,Mundka
Delhi .
3. Smt. Sunita Tyagi,
TGT (Hiadi), SKv, undka,
Delhi
6, Miss Arniu Arya,
TGT (Maths), SKV, Raileway Colonv
Tughlakabad, Del.l. Annlicants
-~ i
/‘ . !
Versus
1. Govt. of NCT of Delhi through
Secretary,
S, Shamnath Mara. Nelhs
? Nirecter of Education,
Directorate of Education,
. Govi. of NCT of Delhi,
' 5, Shamrath Marg, Delhi.
- % -w————Nenuty Director, _
" Directorate of Education, -
- —.bovt. of NCT of Delhi, .
b 5, Shamnath Marg, D=zlhi. ...Respondents

- ‘ § "L\Afw

.
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Ms Veena Kimari wio Sukhbir Singh Dagar,
R/0 A-1R/25A. Paschim Vihar .

New Delhi,

Ms Parina
r/fo R-170,

Opp" ;-_.‘__'_..:; ~ .
Qifmgiﬁg;hnBﬁigfkapooruﬁ79 am -Krishan K&poor, - ~“=h . ST
- r/o C-8/1914 Lawerence PRoad,

Delhi.

o

Ms Geeta Devi w/.0 Surender kaushik,
r/fo A-4/22, Sector IV, Rohini,
Delhi,

5. - Ms Anita Sethi w/0 Sandeep Sethi,
R/o A-17, Kirti Nagar,
New Delhi.

T 6. = ‘Ms Mona Mehlawat d/o Ajit Singh Mehlawat,
r/o 1989, Ganj Meer Khan,
Daryaganj, Delhi,

7. Ms Aniju Sharma w/0 Rajiv Agnihotri,
) R/o 132, Vidva Vihar Sector 9,
O Rohini, Delhi. :

[R))

Ms Dimple Prasad w/o Ashok Prasad,
y r/c 18, Gangotri Appnt., F-Rlock,
5 Vikaspuri, Delhi. .. ..Abplicants

... Applicants

1, 2overnment of NCT of Delhi through
ts Chief Secretary,
s Shamnath Marg Delhj.

~
=]
s
~

actor of Education,
Directorate of Education,
Oold Sectt., Delhi.

3. : Deputy Director of Educatién
, (North West District)
- Hakikat Nagar, Delhi,.

K}\/ | — | .
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Princinal,
Sarvodava Kanva Vidavalava,
Kutub Garh,Delhi - 39,

Ms Sadhna Sharma w/o H.C. Sharma,
r/o 24, Vvijay Block,
Laxmi Nagar, Delhi,

2. Ms Geeta w/o Pawan Kumar,
r/o BE 22, Shalimar Bagh (West),
Delhi. N
&, Raghvendra Prapanna s/o Awad Kishore Mishra,
r/o 239, Bharat Nagar, Delhi.
5. Ms Ranjana Rani Bhardwa3j w/co Shyam Sunder,
r/o 122-A/10, Gautam Nagar, New Delhi.
6. Ms Alka Daval d/c Padam Daval,
r/o C I11/159, West Enclave,
Pitampura, Delhi.
7. M<c Kamlesh Sharma w/o Rajesh Verma,
r/o H-367, Nanakpura, New Delhi,
g. Mz Umesh Lata d/o R.R.Aggarwal,
r/o 256-B, St. No. 2. Rhola Nath Nagar,
Shahdara, Delhi.
g, Mz Raini Kumara w/o Sh. Vikas Kumara,
r/o I1-G-72, Laipat Nagar - I1,
New Delhi,
(L Ms Harmeet Kaur w/o Bhupinder Sinagh,
r/o 2024, Gulabi Ragh,
Delhi. . Apnlicants
§
_ VEersus
Govt, of N.C.T. Delhi through
The Director of Education, Delhi
0ld Secretarriat, Delhi
Q4 B11/99
1. Smt. Parveen Rhardwaj,
r/o 338, VPO Nangal Thakran, Delhi,
2. _Smt. Babita Sharma,
r/ec 231, Katewara, Delhi.
3.

.Km Savita d/c Sh. Mahavir Singh,
195, Kamardi Nagar, Delhi. s«.Applicants

\ = T . Versus .. ..
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vernment of NCT of Delhi through
ite Chiaf Secretary,
5, Shamnath Marg Delhi.

- )
et O

Govt. of NCT of Delhi through
The Director of Education, Delhi,

Directorate of Education,
0ld Secretariat, Delhi,

b

.+ .. Respondents

3. Deputy Director of Education
{North West District)
Hakikat Nagar, Delhi.
QA B898/99
| Ms Hem Lata Jain d/o Sh. J.R.Jain,
r/o C-4/129-30, Sector 6, Rohini,Delhi.
2. Renu Singhal d/o Shri S.K.Singhal, -. -~ "7 - .7%.C
r/o 120, Bahubali Enclave, Delhi. o
3. Alka Narula d/o0 Shri Ajit Kumar Narula,
r/c 26, Netaji Subhash Marg, Darva Ganj,
New Delhi.
4, Shri Satish Kumar Yadav s/o Sh. Attar Singh Yadav
r/o H.No. 94/2, Gall No, 14, Libaspur, Samaipur,Delhi.
S. Sadhna Mehra d/o Sh. M.M. Anand,
r/o 4/324, Rholanath Nagar, Shahdarsz,
Delhi.
6. Sanna Jzin d/c Shri S.P.Jain,
r/o ¥X/2262, Gali No. 11, Raghubirpura-II,
Gandhi Nagar, Delhi
7. Rajni Szini d/o Shri R.S&. Saini,
r/o A-1/2658-A, Uttam Nagar, New Oelhi.
8. Poonam Tanwar w/o Sh.Yogesh Verma,
r/o RZ-42, B Block, Kailashnuri,
New Delhi,
9. Mamta Vvadav w/o Sh. Munish Yada:
r/o 2173, Barwala Chowk
i Fahari Dhiraj, Delhi
10, Kamlesh Devi d/fo Subhe Singh,
r/c village & PO Maijra Dabas,
Delhi ... Applicants
er<us

c—
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17.

Sunita Bhamhaul w/o Razii
d/0 L-1/175-R, DDA Flats, Kalkaii,
New Delhi.

v Phambaui,

Sandeep Kumar s/o Sh. 0.M. Sharma,

r/oc B-638, Sudershay Park, New Delhi,

Geeta Rani w/o Rahul Kumar

Sin
r/o E-599, West V1nod Nagar,; Ga

New Delhw.

Neeral d/o Shri R.D,Sharma,
r/o House No. 413,
New Delhi.

Shalini w/c Sanjeev Aggarwal,
r/io £-3/22, Janakpuri,

ng
1

Uma Prakash d/o Shri Rangaswamy,

r/o C-2778,

Kusumlata d/o Shri Manwar Sin
ar’

rio R? 726874,
New Delhi.

Puran Nzg

Pu;deR‘a P ad, Kherpu New
Sumeet Kaur w/o Sh, Marpreet
r/fo 17/9, Punijabi Baagh, New D

Sonia Goval

;=4

D/c Shri R.K. Gunt

ta
R/o BA-124A Janakpuri, New Delhi.

Seems Arora

D/o S.C. Arora

R/o L-52 Sarojininagar,
New Delhi.

Sunita Vasishtha

W/o R.S. Vasishtha .
R/c WZ-32 Shadhipur,
New Delhi.

A

R

DDA Flats, Kalkasii,

D’

i

New Delhi.

No |

Sector 9 R,.K.Puram,

10
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18, nNicdhi Dang
Dte Shri Lajpat Rail D
R/c 56877, Subash Nag

C.J;-.i ta Q:‘ajr.i

W/o Shri R.S. Gupta
R/o s/ 895 D, Mehraul,
New Delhi.

22. Rabite Bhardwal
D/o Shri S.C. Bhardwalj

R/o A-16 Chatterpur Enclave, Phase-II Maidangarhi,

New Delhi,

23. Kusum Devi
W/o Mukesh Kumar -
R/o A-40 Rama Park,
New Delhi.

24 Anees Ahmad
S/o Mr. Ataullah
Rio A-26¢ (Galil Nao.1,
Ganga Vihar,
Nelhi-94¢
25 Phim Dutt Bhatt
/o M. B.D. Rhatt
/0 427172 Sector-1 Pushp Vihar, New Delhi
26 tashuy kaushik d/¢ Jagdish Chand Kaushik
/o 548 Village and Post Office Bawana
27 Pnonam Sharma w/c Shri Raieev BRhardezi
/o N-2 Police Lines Kingsway Camp, Delhi,
Versus
Covernment of NCTD through
firector of Education,
Directorate of Education
Nld Secretariat,
Delhi,
NaA g|3I0799
L Biss Sunita Devi d/o Raghubir Singh,

r/fo 72, Kavita Colony, Nangloi,Delhi.

2. Poonam Sharma w/oSh. Rakesh Sharma,

Flat No. 330, Block D-7 Sector 6,
Rohini, Delhi,

’3 m——.--sa”j”‘”‘[(umamd1n Slo Qh E;jaman Lal Jain,

r/o C6/9, Yamuna vihar, Delhi. - N
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D el e v o b SR T e R s amn s SR s T By ne Mg i m S e WD o e
&
i -~ Q ¥icz Meena Bora d/o lav
Ao
o rio @ No. 456, Tvne-T1,
fOo2lhi.
5. Efs; Pinkv Yaﬁcv d/o 3h. Tulsl Ram Yadav, B

+ School GBS Keshavpuram No. 1,

QLman Grover w/o
'_/.-:n Houze N, F2-£39 3h

¢ Rachna Sabbarwal 4d/o Sk, K.K.Sabbarwa
ouse No. 26, Sanskrit Nagar, Sect 1
ot No. 3, Rohini, Delhi

;3 v Ms. Deepsikha Aggarwal d/o Sh.Su
g -
r{io 1157, Jaman Street, Panjabi

hil Aggarwal,
S a
2 " N Delhi.

s
Pathak,Ballimaran,

- 'Q Samar Jahan d/o S.Tanwi Ahmed,
» ro 1157, Jaman Street, Panjebi Pathak, Ballimaran,
i ) 1hi,

40. Ra3j Kamal s/oRam Phal Singh,
g . rfo D-12, Jyoti Colony, Loeni Road, -
5l ~ Street No. 8, Shahdara, Deihi.

(t. &rchanz Singh d/o Sh. S.P. Singh,
r/o Db-703, Saraswatil Vihar,
Delhi.

(2 Mrs. Shakuntla Yadav w/0 Mr. Sunder
rjo H.No, 28, Village Saidula jaih

S-S A A v § -~ w2

=23
®

a
3

j2i]

=
Joud
i

New Delhi,

/8. Vanita Kum
rin 178, Focke

LA S

Now Delhi

ar1 d/co Ram Kishar,
P OA- ? Sector §. thﬁni;

= = L AR (AR SE BN A S

shl w/o Suchil _Kumar Joshi.
-

1S, Sha abana Khan w/o Sh. A
' r/o 591/18, Zakir Naga

2
rio W7-8, Plot No. 79, Hari Sinagh Park
Noy Multdn Nagar, New Delhi.

Pala w/0o N.S.Saini '

: Govt. of NCT of Delhi through

' The Director of Education,

Directorate of Education,

0ld Sectt., Delhi. & .. ..Respondents

v




OA 862 of 1999

1. Mrs.Madhu Bhatt w/o
Sh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

SChOO]. G.G.SCS'S,B_]. BlOCk,
Yamuna Vihar, R/o0

R/o0 68,Luxmi #partments,
Sector-9, Rohini, Delhi,

2.Mrs. AnJu Sharma

v/0 Sh.Pramod Sharma,
Aged 30 years,

Post TGT Hinagi

Schoerl S.K.V,.Sultanpur

R/o A-1/316,Lawrence Road, Delhi.

3. Mrs. Bhramri Bhardwa]:
w/0 Sh.fbhimanyu Bhardwaj,

Aged 27 yrs. :
Post T.G,T., Natural Science.

School G.B.S.>.G Block, Saket,
R/o 295, Laxmi- Bai Nagar,
New Delhi.

4, Darshna Kumari

d/oc sh.RamJi Lal

Aged 23 years,

Post T.G,T(s.s.)

School Govt. Secondary School Vijay Park,
MauJpur, Delhi .

R/o Rohini, Delhi-85.

5. Kavita
d/o Sh.Tulsi Ram,
Aged 21 yrs.

Post issistant Teacher,
Scnool S.K.V.Ashok Vihar -IJ,
N.Delhj.

R/oD-71B, Yadav Nagar, sameypur,
Delhj.

v
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6.

7.

8.

1C.
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AT

Banwari Lal Sharma s/o
sh.Radhey Shyam

Aged 25 years.

Post TGT sanskri

t
school G.Co.Ed«(M ddle School).
sector-20, Ronini Extn. Delhi-41

R/oShiv shakti Hanuman Mandir,
Prehladpur Bangar, Delhi-42.

Manisha Vashisthma

w/o sh.Jagdish Chander,
hged 27 years,

Post T.G.T.Hindi,

School G.G.S.5.5. K Block,
Jahangi rpury

R/0 yillage Akbarpur,
F.O.Palla, Delhi,.-36.

Chandrika
w/0 Mr.Manoj Sharma,
sged 27 yrs.

Post BGT

school GG SSS Anandvas, Delhi,
R/0 B-56,Prashant Vihar,
Delni.

Neelima Tiwari d/o
Sh.G P Tiwar‘i I}

Aged 28 yrs.
Post T.G.T.sanskrit.

school §.K.V. sultanpuri C Block,
R/o A-56,Nev Multan Nagar, Delhi.

Shabnam

vw/oRajpal

-Age 37 Kri" i

Post P.Y.*. Hindi,

school V.K.S.K.V. Daryapur, Delhi .

R/o0 553, Ishwar Colony,Bawana, Delhi

. Poonam Gaur

w/o Om Nath Bimali,

Aged 28 yrs,-

Post PGT(Pol.Science)
school G.B.SSS Shivaji park,
shahdra, Delhi.

R/0oA-27, Dena Apartments,
Lector-13, Plot no. 36,Rohini, Celhi.
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12, _Meenu Bhalla
gife of shri AnilKumar,Bhalla,
Age 36 years, post - T.G.T.(skt).
school: Govt. Co.Ed. MS, pooth Kalan, Delhi.
R/o Flat No.294, pkt-A-3, Sector-8, Rohini.

13. Aradhana ATOIa,
w/o sh. vijay Kumar,
- - Age 2B YIS., pPost - T.G.T.(S.Ste)e
gschool: Govt. Co. gd. Ms, Pooth Kalan,Delhi.
R/o 1170, Mukherjee Nagar, Delhi=9,

14, Manisha Kalra
w/o Rajeev Kalra,
Age 26 yrs., Post- T.G.T.(Eng.)
school: Govt. Co. Ed. MS., poothKalan, pelhi.
R/o C-6/10, Miyanwali NagarT, Delhi,

15, Renu Sharma,
w/o Kulbhushan sharma,
Age 33 yrs., Post- 1.G6.T.(Hindi).
cchool: G. Co.Ed., MS, pDasghara, Todapur,
R/o 37/2086, Nai Wala, Karol Bagh, New Delhi,

16, Anupama Jain,
D/o Late Sh. Ajit prasad Jain,
Age 30 YIS., post- T.G.T.
SChOOl: G.BOSOSO’ Hastsalc
R/o DB-97D, G-8, Area, Rajouri Garden, New Delhi,

17, pratibha Mehtsa, (sahani),
w/o shri Sanjay Meht a, D/o shri S.K. sahani,
Age 25 YIS, post- T.G.T.{Natural gcience),
school: G.B.MS., Hari MNagaryAshram, New Delhi,

18, Namita Abrol
p/o shri O.P. Abrol,
Age 26 yrs., Post~ T.G.T.(English),
school: Sarvodya Co. gd. 5.5., Khanpur,
R/o K-90, Kalkaji, New Delkhi-19,

19. Renu Chauhan,
w/o shri V.P. Singh,
Age 31 yrs., Post- T.G.T. {Social Studies),
gchool: G.GeS+SeS., s.U., Block, Pitam Pura, pelhi
R/o Pkt-Bl, House No.3, Sector-15, Rohini, Delhi.

Terta e mat
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20.

21,

22,

24,

25.

26,

27,

28,

29,

20

Sarika : S e
D/o Shri N.S. Rana

R/o B-24 Parijat Apartments

West Enclave,

Pitampura,

Delhi,

Mrs., Ambika sharma
W/ Sh, Pawan Sharma
Age 2) Post. TGT

School GBSSS Nangal Thakran
Delhi-~39

Smt, Suniti Nayyar

W/ SUnil Nayyaz B

Aged 33 years Post. PGT (Commerce)

School :GGSSS Dishad Garden

RA D11 Jiwan Jyoti Apartments Pitam pura Delhi.

Mesna Arora,

W/0O ved Prakash

Age 40 years POST.TGT(Hingi)
School, S.K.V. Punjabi Bagh

1959 Ouytra® Line Kindway Camp Delhi
New Delhi.

Rishi Bhushab Sharma
S/ 5h, K.C., Sharma

Age: 29 years Post, TGT(Sanskrit)
Schcol, BGSSS Rajnagar IIPglam

R/ WB-5, Gali No, 8 ,Sadh Nagar Palam colony

Meenu Sharma W,/ Dhiraj Sharma
Age: 29 years POST, TGT (Sanskrit)

School. G.SSS Sriniwaspurl Ney Delhi
R/ SB Pkt, Dilshad Gsrden -Delhi-95

Anjan Gulati

WA Sanjay Bathla, ,

Aget 29 years POgt, Assistant Teacher
School ,8KV Mata Sundari Road,

R/ B.68, Double Storyed Ramesh Kagar New Delhi-15

Anita Devi W/ sph, Gajender Singh
Age: 33 years POST.PGT(Hingi)
School. SKV Hari Nagar Ghanta Ghar

RAO wWZ_.1 01/13,Mchan Nagar ,Pankha Road
Lane No, 5, Ney Delhi-d6

Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.




e e mee— ks

" ¢ Bovernment of N,C,Ty=Delhi

OA 780 of 1999 -

_sultanpurd, Delbd /7 B

l/'“'s. i(UUlL}.Ka K -

v/ 0 Aggn Kumar,
Aged & ypSy Z
Post T.G.¥?(Engliqhku

school S.K.V.H Bloghy

o ppartments,
oB/148 Brotherhood Ap&r
g/Bléck,vikaSpuri,N.Delhi-18

Through The Directorz of Education,

i rectorate of Education
OXd Secretriate, Delhi-o4.

te

\ 2.

3.

4,

S

6.

7.

Kiran Dabas,
T.G.T«(S.St.),

GoGoSoSoSo, Dichaon Kalan,
B/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43,

Rashmi Sahni,
T.G.T.(Science),

"#/o0. Vikas Sahni,

R/o. 52, Guru Angad Nagar,
New Delhi - 92,

Promila Bhardwaj,
ToG-To(MathS),

GoGoSoSoSo, ija'

wW/o. Yogesh Kumar,

R/o. House No.160,

Bhaiyo Chowk, Village & P.O.,
Mitraw,

Alka Goel,

Asst, Teacher,

S.K.V., Mehrauli, New Delhi-30,
D/o. Sh.Nanakchand Goel,

R/O. 124 A, Mithapur P.0.,
Badarpur, New Delhi - 44,

Sarala Devi,

P.G.T.(Hindi),

GcGoSoSo, Bijwasan,

D/o. Sh.Ramchander Khatri,

R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

Seema Rani,

Assitt, Teacher,

SOK.V.' West Patel Nagar,
D/o. Sh.Jagdish Chander,
R/o. 257, Kacchatihar,
New Delhi - 18,

Raj Bala, T . T (Mold) /
GOG.S.S.S.' NO-3,
Najafgarh,

D/o. Sh.Narain Singh,

R/o. Wz-8, Flat No-79,

Hari Singh Park,

New Muttan Nagar,

New Delhi -~ 56,




10.

11.

12,

13.

‘]'4.

15.

Seema Sharma
TGT (SST)

Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,

New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,

New DElhi-32.

Meenu

D/O Shri H.R.L. Nanda
R/0 B-1/548 Janakpuri,
New Delhi-58.,

Sangeeta Rani

D/o Shri S.P. Sharma
R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43.

Mahesh Pareek

S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,

Nai Basti, New Delhi-68.

Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B(geE-§Q7Buch Nagar,

New Delhi-12.

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/o0 1/219/2 Sadar Bazar
Delhi Cantt.l0.

Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

Indu

D/o Shri Madan Singh
R/o B-%, Quarter-2, T-4,

C.R.P.F.

o




18.

19.

21.

22
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»

Usha Rani,

F.G.T.(Hindi),

G.GeSeS.Se, Najafgarh No.2,
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,
A

b

,"\.\"—"L\

ajesh Kumar,

PoGoTo(Skto)’ GeBeSeSeSey :
Chhawla, '
S/o. Sh.Hukam Singh,

R/o. B-111, Ramapark,

Uttam Nagar, New Delhi - 59,

Mrs.Neema Tiwari,
T.G.T.(Hindi), GeGeSeSeSe,y
Sarojini Nagar, New Delhi.,
w/o., Tiwari,

R/o. F-2961, Netaji Nagar,
New Delhi.

Meenakshi Thakur,

T.G.To( N.SC.),

G.BoMe Se » Begumur,

D/o., Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi -110 004,

Neeru Sharma,
TchTo(NoSCo)’

GOBOS'S.SO, KhUjala N0-1 »
D/o. Sh.J.D.Sharma,

R/o. F/152A, Vishnu Garden,
New Delhi - 18,

Poonam Kumari,
T.G.T.(English),
S.G.S-S.S., Begumpur,

B/o. Sh.Satya Kumar,

R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17.

Meenu Girdhar,
PoGoTo(Hindi), GeBeSeSeSey
Laxmi Bal Nagar,

D/o. Sh.S.P.Sehgal,

R/O. G-4, NoDoSoEo’
Part-II, New Delhi - 49,

Laxmi Devi,
T.G.T.(Hindi),
G.BCSOS.S.’ axmj. Nagar,
W/Oo Sh.H.SoRawat,

R/o. 102, D.D. A. Flats,
Mansarover Park, Shaddara.

Contd....‘. '
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24,

28,

26,

) 27,

280

29.

30.

24

Anita Sharma,
ToGoTo(EngliSh)’
GoGoSoSoSo’

Badarpur No-I,

D/o. Sh.Shyam Sunder,
R/o. HR 18/5

Vanita Kumar,
P.G.T.(Pol.Science),

GeBeSeSeSey Rajnagar-II,

D/o. Sh.Ramkishan,

R/o. House No-128, Pocket A-11I,
Sector - V, Rohini.

Shashi Bala,
T.G.To.(Hindi), GeGeSeS:.5¢y
Begampur,

B/O. %OSCLQTOKaS,

R/Oe 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

MridUla’

T.G.T.(Hindi), GoBoeSeSeSe,
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi.

Karuna Sharma,
TeGoTo(EngliSh), GoBoSoSo’
Hastal,

w/o. Sh.Manoj Kumar Sharma,
R/os S-2, Param Puri,

Uttam Nagar, New Delhi - 59,

Abdul Hammed,
T.GOT.(English).
GoeBeSeSeSey Ghitorni,

S/0. SheAbdur Rasheed,
R/0. 299, Street No- 1V,
Zakirnagar, New Delhi - 25.

Urmila

P.G .T.zHistory),G!CO—Bi.
S+.5¢5-, Pandwala Kalan,
W/°o S‘oDilbagh Singh,

R/o. E-I, Nawada Housing Complex
Delhio ’ g mp !




31.

32.

33.

34

35

36.

37.

25

Geeta Rawaly
T.G.T.(N.Science),
G.BOS.S.SO ’ Hastal,

R/ 0. RZ-726/As purannag@rls
palam Colonys New Delhi.

ghakuntla Devi,
PoGoTo(Hindi), .
5.K.VeCo—Edys Mundela Kalan,
Vi/0e Sh.Baljit singh,

R/0e. 192 Ay Todermal ColonYs
Najafgarhe

Mrs.Mukesh Dhillan,
P.G.T.(Hindr), G oSoSoSé,
sarojini NagaTls

¥i/o. UpemdeT phillan,

pPartap Chawk, Delhi Court - 10.

Haril Prakash
T.GQT.(MathSS, S.K.VoNO-—2,
Sagarpurls

g/o0. Sh.Dhara Singh,

R/Oo J/B“‘A"Do’ LCI.GO,
Flats, Maya puri - 64.

Suman Kumari

T.G o1 .(Math SS ) SCK.VQNO"I’
Sagarpury

D/o. Sh.Basant Lal Bhatia,

R/o. B-500, Avantika, Sector {1 1,
Rohini, Delhi - 85,

Ram Gopal Sharma,
ToGoTo(Hindi), GoBoSoSoSc’
KarampuIas

s/o0. S.CeSharma,

R/o. House No-202,
_D/S.Welcome pPhase-111,

Anup ama Goel,

T.G QTQ(EngliSh), GOG.SOS.S. »
Kidwai Nagary No12,

New Delhi.,

D/O. Sh.A.K.Goel,

R/o. G-2389, Netaji NagaT,
New Delhi = 23

38




paha Rani

d/oy Shri OLOF. Yadayv
restdent of House No. 44,

Nanlat Pur,
Najafgarh,
Mew Delhi,

., ....Apnlicants

Veprsus

Gavt, of N.C.T, of D Ll

through the Director of Education,

Nirectorate of Educatlon,

Mo Secretariat,

Nelhi. . ...Respondents
(Sh,K,N,R.Pillail, counsel for applicantsin OA- 754/99,
8?7/99, R0 /99, ﬂ08/99, 952/99, 1316/99,

Sh. S.K.
180/99,

Sinha,
j246/99

counsel for anplicantsin OA-779/99,

i

hrri K. P.Dohare, counsel for applicants in OA 787/99.

<

ne

15l
/9

]

e

0 nlicant in 0A 1415/99,
B3

13
h»]

Relss)
\O ¢t

o

M. K
a

]
. 8¢9
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o —h

2
o3

O
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N
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(D -3
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CU;_.

Tali!
g/9

Shri Deow ak BRhardwaj, with Shri Bhaskar Bhardwai,
counsel for applicant in OA 811/99,1031/99, 1033/99
Ms Raman Oberoil, counsel far appnlicant in QA 96 %/ 99

Mahendru VW”“\Y for Sh,
1imant in 0A 1017/99

S, Mahendru, counsel

s
ann

Sh.P. &
for ar

Sshri Sanjay Sharawat,
1020/99

Shri Vijay Pandita,
counsel for resnondents 1n all the QAs,

hy Hon ble Shri Kuldip Singh, Memher (J)

T, S

it

neee all the 0As involve common points of law

and facts, we are disposing of the above raferred 0As by

thi=z common order,

7. prief fact of the case 1s that Govt, of

M.C.T.of Delhi had a number of varcannies of Teachers in

i FFerent categories

o

in the various schools,

[92]

Since there

o



by

A0 27

was a shortage of reqgular Teachers the Govt,

Nelhi  aonointed applicants on ad he

for «hort oeriods.  The saild short term anpointments were

snonosed Lo he aubtomatically
thie e ilod snecified in the appointment letters desnpite
the  Fact  that  nosts  remained vacankt even after the

Lorminatlion of teachers apnointec

K T bhese NAs apnlicants have whallenged that the
Tarmes of  <hort  term contracls of service are unjust,
nnconscionable  and against the very letter and spirit of

Lhe Constitoutlon.
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snnointment

(4]

was Lo lanse by efflux of time on 31.3.1999 and in one or

Lo his Tribunal For continuation of their services and

seeking & stay  order that their services may not he

A

These petitions were contested and Jjustification
for appointing teachers for short term on ad hoc basis
has been given by the respondents in their renly. It was
stated that the
in Decenmber, 19988 not to f111 up any further onosts  on
contract basie any more as tLhe

regular  basiz from the candidates selected by the Delhi

v as DSSSR), It is further stated that it is the

O

vdministrative  function of Government to look into the

Interest  of  Lhe students as well as the necessity from

Time to time.

Ken
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corseleanee  of the

Sune it had held
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antiants i service iz emnremissible and the Tribunals

and Courts are not to dnterfere with the interim

aryangement  and  a  person anpointed to  the nost  as
hOn-gan arrangsment  cannol  claim the benefit of
coptinuance  1n o zervice as  having heen appointed on

33

oy a,

regular b

3

7. Fejoinder Lo  the counter affidavits have also
been  filed hy  the annlicants in which thevy have
rajierated  the stand taken by them in their resnective

NAs,

R, We have hearc

narties and nerused the material on record

9, Before considering the rival contentions of the
3, we may mention at this stage that when this
bunch of cases was filed prior to that another group  of

teachers who had filed & similar application before this

P

Tribunal and szince those teachers had been able to reach

this Triubunal hefore the expiry of the contract period

30 AR interim norder was passed in  their cases and

N

statius-aquo was directed to be maintained, In the present
seb of apnlications, the applicants could not approach
the Tribunal bhefare the evpiry of their contract period,

Moraaverr immediately atter the expiry of their contract

neriod there were vacations in the Tribunal from 7?72nd



s

March ko Tasb Anpril, 1999 sz0 these set of petitioners
could anpraocch the Tribunal only after the vacations. In
theae  cases  also an interim arder was passed in the
followling Lerms:

“Alan  issue a short notice on the question

of interim

Till bthen,

1 resnect
in  respect
maintained,
., Sipce bh
measUre  WAas DRI

e

in

i3

cmnlovinenl
=MD L oyinen

claiming  pariby

order of similar
hefore 31.32.1939.

with

relief, returnahle on 12.04 19949
as an interim measure, status quo
af the annlicant as on today be
iz  order in the nature of interim
d after these anplicants have ceased to

nature

i, During the course of their arguments the
learned counszel for the anplicants submittred that these
prosent applicants are also similarly situated aprnlicants
as the apnlicants were placed in the earlier set of OQAs
whinh was decided on 7.5.99(Veena Anand & Ors. Vs,
7‘{, Govt, of NCT of Delh & 0Ors with connected 0As) by
anobther Rench of  this Tribunal wherein the following
reliefs were granted to the applicants/teachers and their
Nhe werse disposed of in terms of the following directions

the BRenah

of the Tribunal:




A

)

TR

Anplicants shall he allowed to

continuge  in the present nozts Lill

e lar candidates duly selected by
NGRGR /oy annronralte authority are

ava i lable Lo replace the anplicants,

These selected regularly shall first
he nosted in the existing vacant

nositions  and only if enough vacant

ard hoe anpoinjtees, Replacement of
bhe latter sshould he on the
nrinecinle of  last come first  go.
Thowe sn  displaced should he

accommodated  in vacanclies that may

he evisting in other districts,

o] "

minimum nay in the pay scale of
reqular teachers plus DA in tersms

nf law laid down by Hon ble Supreme

Casual Labourer Vs oI & 10rs.
(ragg (1)SCC 122).
No ad  hoc appointee  shall he

renlaced by any newly appointed ad

hoo emnloyee,

Thoze of the applicants who have

applied or may apply for regular

zelaction, necessary relaxation in
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age =hall be gilven Lo the extent of

the period of  szervice put  in hy

3

them.

(P There shall he nno order as Lo

12, Learned ocounsel appearing on  behalf of  the

annlicants  submitted

are  also similarly nlaced as the applicants in the case
of Veena Apnand & 0Or¢, (sunra), they are also entitled to

the similar relief as granted to them,

alse submitted that the apnlicants who were, during the

intervening period, not in service that does not affect
the merit of their case and they can also he directed to
he  allowed bto oconbtinue in thelr

annlicants in the above referred Jjudgement.

their contentions learned ocounsel for

2

nnlicants also relied upon the
Sunreme Court in the case of Girdhari Lal vs. Union of

India which also starts with the following paragraph:

"There is no dispute that the appellant

Girdhari Lal would be entitled to  th

3]

benefit

nf the judgement of the Tribunal

i 0A No. 319/85 decided on 24.,09.19897

f

n Balwant Singh & Orfs. vs, Union of

Indi if he too wa

Q

1

a nparty thersin,

FinG

D

hisz elaim is 1dentical to that of

thve annlicantes  therein. The main

challenge on bhehalf of the Union of India

te  Girdhaeri Lal's claim is that he did
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not join as a party in that matter and he
moved the anplicant for grant of the same
henefit after that decision in 1989,

hawing rebtired earlier’,

14, After mentioniong the facts the Hon ble Supreme

Conrt observed as fFollows:

I

2
—4

ITIE ie anpropriate that the Union
ITndia treatbt all such persons alike and to
grant them the same henefit instead of

driving each one of them to litigation in

itealf  1s required to spend considerable

nublic money”

15, Counze)  appearing for applicants also submitted
that <since it has come during the proceedings hefore the

Hor hle  High Court, that at present there' are 4000
vacancies and DSSSR is also making exercise to fill  up
those  vacancies by a regular.manner, till such time the
vacancies are filled un on regular basis,anplicants wmay
he @llowed t¢

continue in theilr respective posts,

16 Counsel for respondents rebutted the arguments
ot the counszel for applicants and submitted that in this

manner the apnlicants would claim continur

=
pobe
¢t
~
2%
jon )
*
o
0]
=

they will c<claim a right to post which will Ultimately

lead to entry through back door. He furthe submitted

that the pesent annlicants cannot claim continunity in

service after exniry of their term specified in their
reznective appointment letters

should be dizmicssed,
ot
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b7, we are of the considered  opinion that the
cantention  of respondents rounsel has no merit and the
prasent  asebt  of annlicants are fully covered with the
judgement given by the co-ardinate Bench of this Tribunal

in Meana  Anand ¢ case (supral. In this regard we may

alen mention that when the inteim order was granted in

(D
(—o-
w
.
o]
Q
—_
V=
y—
®
(o8

the caze of Yeens Anand (sunra), the respon nd

that the <stay granted was an innocuous one  hecause

respondents  wWere given Viherty to Fil)l up the vacancies

through  regular nrocess 1.e. after due selection by the
NSGSE  or by any anpropriate authority to replace the ad

hoo  teachers. The High Court of Delhi was informed that

the:  vacancies had  arisen to the number of 4000 as ohb

the resnondents (applicants in the 0As) or some of them

who weres still) continuing there for the time being.

18. During *the course of arguments, we were also
informed that exams for various categories have been held
veryv recently by the DSSSB. Since there are a large

numher of candidates, result of the same within a short

span of time cannot he accepted, In these circumstances;
wWe find that the applicants in the present set of DAs

who Just could not approach the Tribunal becauss of 1its
vacations <should not  be denied the relief qranted to

their cnlleagues in the earlier set of OAs in Veena Anand

& Ors (sunra) and if we peruse the earlier order nassed
in the above reffered Jjudgement hy a Co- ordinate Rench of

thi= Tribunal we find that there is no dispute about the
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facts of the present set of 0As which are identical with
the facts of the earlier set of 0As which was decided by
Tribunal. The nresent

the Co-ordinate Bepnch of this

applicants are, therefore, alsc entitled to the same
relief as granted to the applicants in an earlier set of

0pw,

cussed above,

7

19, In view of what has been di

we allow these 0As with the similar directions as given

in Veena Anand s case (supra).
(A) Applicants shall be re-engaged on

the nresent posts forthwith till

regular candidates duly selected hy
DSSSR/or appropriate authority are .

avallable to replace the apnlicants,

{B) Those selected ragularly shall first
bhe nosted in the existing vaocant
positions and only 1 enough vacant

posts are not available, Ltheyvy <hould

i

he posted against the posts held hy

77}

¢

ad hoc appointeses, Replacement of

the latter should be o tha

nrinciple of  lazt come First go.
Those 30 disnlaced should he

accommodated in vacancles that may

be existing in other districts
(C) The ad hoc appolintees shall be naid

minimam pay in the nay  scale of
regular teachers nlus DA in  Lersms

of  law laid down by MHon ble Sunreme

Arr




Court in  the case of Dally FRated

(1Y Mo ad - hoo appointees  shall

‘J
D

renlaced by any newly appointed ad

() Those of  the appnlicants who have
anplied or may apply for regular
selection, necessary relaxation in
age  shall be given to the extent of
the period of service put in by

\w/’ them,

0. The above direction

[
2]

should be complied with

within a neriod of one month from the date of receipt of

P

cony of this order

21. There shall he no order as to costs,
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